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hon. ' Mémbeér may confitue his
speech. on the next day. - - .

DR. SUBRAMANIAM - SWAMY
(Bombay North East): May I draw
your attention to Direction No, 2?
‘MR, DEPUTY-SPEAKER: Now
there is a vacuum. 7Please sit down.

DR, SUBRAMANIAM SWAMY:
Now you are coming to the half-hour
discugsion..

MR. DEPUTY-SPEAKER: I have
not yet come to it.

DR. SUBRAMANIAM SWAMY: I
am talking gbout what comes in bet-
ween the finishing of one subject and
the starting of another.

MR. DEPUTY-SPEAKER: What do
you want to submit?

DR. SUBRAMANIAM SWAMY: It
is a matter of grave importance, The
Home Minister is here. There ig some
development in Assam. He should give
us a statement on it.

MR DEPUTY-SPEAKER: It is all
right.

DR. SUBRAMANIAM SWAMY:
What is happening in Assam is not all
right,

MR. DEPUTY-SPEAKER: Half-
hour discussion on Mahatma Gandhi.

Shri Rajda.

17.30 hrs.
HALF-AN-HOUR DISCUSSION

FiLm oN MasATMA GANDHI

SHRI RATANSINH RAJDA: (Bombay
South): I am raising a matter of great
public importance and significance aris-
ing out of the answer given by the homn.
Minister to Unstarrad Question No. 295

The Government has taken a most
unfortunate decision to be co-producers
and to finance through the National
Film Development Corporation a sum
of Rs. 5 crores to Mr. Aftenborough.
This has ralsed country-wide contro-



“very. It is raging in the press as well
“ as' 'among the publie. The sentimerts
of the people have been roused. ] am
- not ‘mereiy  on sentiments, but there
are certain cogent reasons,

. Mahatma Gandhi, the Father of the
Nation is not a subject to be dealt with
S0 hghtly, and no government which
claims to be patriotic or which exploits
- the name of Mahatma Gandhi day in
and day out should go about it so
lightly as they have been doing, as
they appear to have been doing.

Mahatma Gandhi, the Father of the
Nation, was the symbol of the country.
Any depiction on celluloid of his life
is not an easy matter, and many res-
ponsible thinkers in this country are
of the view that it would be well nigh
impossible for a foreigner to capture
the spirit, the philosophy, the elan,
the ethos and the personality of

Mahatma Gandhi and the freedom
struggle. It would be well nigh im-.
possible, and that would be the

greatest injustice to the life and the
message of Mahatma Gandhi, and that
danger is relevant because in the past,
in the days of Pandit Nehru, such an
attempt was made, and a film was made
Ninz Hours to Rama. The Government
had scrutinised the script. An Indian
was acling as Mahatma Gandhi, one
Mr. Kashyap. When Pandit Jawahar-
lal' Nehru went and saw the picture,
he was very much shocked; he was
moved and he shouted, “This totter-
ing old man is not my Bapu.”

Now, this danger is there. Not only
-that There are people in the freedom
struggle who sat at the feet of Maha-
tma Gandhi; they learnt and imbibed
the spirit of his ideals, his teachings,
etc. These people are all alive.
Their sentiments would be deeply
hurt because the purpose or the ob-
jective of the Govemmem is very
much questionable.

The Government has been shifting
ground. They have so far not stated
what is their objective in allowing
Mr. Attenborough to produce the fiim
6f Mahatma Gandhi. Is it that the
Government is so much particular or
80' much keenh to spread the message
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(HAH Dis.)

o! Mahatmg ‘Gatidhi? I would:‘be the
first man to congratulate the, Govern-
ment if that were the obiective But

it is not so. Had it. been .sa, the

script that has been already there for

“this film should have been made pub.

lic. Nobody has come out with the
seript. Mr. Attenborough is making a
press statement that Pandit Nehru
had seen the script and the present
Prime Minister has seen the script.. I
do not know. Panditji is not allve to-
day. So, we do not know whether
Panditji had seen and approved the
script. I think, it would be wrong on
the part of Mr. Attenborough or any-
body to say that Pandit Nehru had
approved the script or had scrutinised
the script.

There are dangers in scrutinising
the script also. As I said in the case
of “Nine Hours to Rama”, though the
script was scrutinised, in spite of that,
Mahatma Gandhi's not real life but
caricature was produced and Pandit
Nehru banned that picture. The same
danger is there today. A man like
Mr. Vasant Sathe should not be taken
for a ride; he should not go for a
ride; he should not accept a ride at
the hands of some people either out-
siders or our own people within the
country, He should not succumb to
pressures. He should come out with
all the facts. When the NFDC meet-
ing is there, when certain dangers that
are involved in this film are placed
before the hon. Minister, Mr. Vasant
Sathe, he has got a pet reply soying,
“The Governmenf has taken a deci-
sion. Now, no argument will help
here. We have taken a decision and
the film is to be produced.” This
shows that with a closed mind the
Government is approaching this sort
of a problem. .

It is a question of dignity; it is a
question of the honour of the people
of India. You connot take the Father
of the Nation so lightly. If there is
any misrepresentation of his ideals,
the people of this country are not go.
ing to tolerate it. They will not he
patient in this and there will be a

‘mass agitation throughout the couns.

try, in every nook and comer ot t'he _
country - .
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- They say that the Government has
scrutinised the script; they say that
- the script Bas been scrutinised by cer-
. tain eminent persons who were asso-
ciated with Gandhiji. We do not know
who are those eminent persons who
have interpreted the life of Mahatma
Gandh iend who have worked with
Mahatmg Gandhi. I would be very
much pleased if the hon. Minister
lays on the Table of the House the
entire script because this House and
this country is entitled to know all
the details about this film. Since the
country is entitled to know, since the
Parliament is entified to know every-
thing at demand that he should lay
the entire script on the Table of the
House. Let the people see it; let the
Members of Parliament see it. There
are many Gandhians like Prof. Madhu
Dandavate and many others on all
sides of the House. As far as this
aspect is concerned, I clarify that it is
not from any partisan approach that
I am raising this matter. Mahatma
Gandhi belongs to the entire humani-
ty. Einstein told that “Generations
to come would scarcely believe that
such a one as this Man in flesh and
‘blood would ever walk on this earth.”
When a man like Einstein has paid
this tribute, I think, the wisdom will
dawn on the Government that they
will not tackle this subject very lightly.

I demand that the entire script the

entire agreement, all the details, be.

laid on the Table of the House. I do
not know whether the agreement has
been signed so far or not. Sometimes,
there is a talk of ratification; some-
times, they say that somebody has
gone to London. We would like to
know what are all those details, what
are the clauses and what is each and
every clause of this agreement. That
also should be laid on the Table.

As for budget, how much is the
amount? Though they have said Rs. 5
crores are going to be advanced, I
have my own apprehensions. Rs. 5
crores is the amount which is being
shown outwardly, but how much more
money is Government spending after
this, apart from Rs. 5 crores. I would

Gandm (HAH m-) @o
like to know. what t'he total budall ils

in what parts and how it is going to
 be spent and how every rupee of every

tax-pnrer__ is going to be squandered.

Apart from that, Government is
rendering different types of help. Police
help is there. Wherever shooting of
the film is goirg on, Police forces are
there, as if it is a big ‘Tamasha’ or a
big ‘Hukamshahi’. Somebody told me,
(someone from where the shooting of
the film is taking place) that the
Policemen on such a large scale create
the atmosphere that only the Police
‘Raj’ is there and nobody can shout
slogans even such as ‘Mahatma
Gandhi Ki Jai'—as it happens during
Emergency. So, these are the things
I want to point out. I am asking Mr.
Sathe not to be a party to these un-
fortunate fhings because these things
are laways counter-productive and
would boomarang on the Government
if the Government takes the entire
thing lightly. Now, on the Police
Government is spending something.

Again, in the Press there were re-
ports that Attenborough has demand-
ed 5000 kilograms of sugar. Our
common man does not get sugar now-
a-days even at Rs. 14 or Rs. 15 per
kilo, but we shall give him 5000 kilo-
grams, It seems the milk of human
kindness is sowing out from the breast
of the Government for Attenborough.
No Indian producer is available to
them. There are men like Satyajit
Ray, Mrinal Sen and such producers.
We have fine talent and we know that
in the innermost recesses Gandhiji
could evoke the greatest response
from the Indian mind and heart. Our
Indian people can at least imbibe the
spirit of Gandhi: I wonder whether
Mr. Attenborough or any other
{foreigner would ever be able to do so.
A great Gandhian like Acharya Kri-
palani raised a voice against this. He
said ‘I am doubtful about the objec-
tive of the Government’. In this film,
the real people who worked with
Mahatma Gandhi or the people who
remaind behind the curtain but who
were the main pillers of Mahatma
Gandhi’s movement would not be de-
picted; they would not be brought out.
This film is aimed at bringing into
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.’_nght, wlthoug any relevance and out

_ of all proportions, after the distortion

" of history, such personalities who are

presently in the Government. This is
"how they want to distort the entire
history of the entire freedom struggle,
the history of the Father of the Nation.
(Interruptions).

Now, if Government’s objective is to
spread the message of Mahatma
Gandhi, already there is a picture, a
truthful and authentic depiction of the
life of Mahatma Gandhi. The picture
is by Vithal Jhaveri and it is a five
hours’ picture—a truthful account. It
was hailed by the Press, the public
and everybody—all the eminent
Gandhians. I do not know whether
the eminent Gandhians who have sub-
scribed to this script have seen that
picture. All had unanimously accept-
ed that picture. Government can take
up that picture and prune that picture
after editing it, to make it three hours,
if the picture is lengthy. If it is five
hours, all right, it can be edited and
made three hours, and Government
can spread it. But that is not so. Gov-
ernment talks day in and day out, in
the name of Mahatma Gandhi. May I
ask Shri Sathe as to why, if the objec-
tive is so clear—namely to spread the
message of Mahatma Gandhi—during
Mahatma Gandhi's Centenary year,
they ordered only 5000 copies of the
works and tfeachings of WMahatma
Gandhi? It was the centenary year of

Msahatma Gandhi and they ordered only .

. 5000 copies. At that time, wisdom did
not dawn on the Government that this
is the Centenary year, let us spread

"the message of Mahatma Gandhi not
only to every nook and corner of our

_country but to all parts of the world
and let people understand his message.

~Because somebody has rightly stated

“that he is the greatest man of the
Twentieth Century and if there is any
answer fo atom bomb, that is Gandhi.
I think that is how Dr. Lohia gave
tributes to Mahatma Gandhi. So, Gov-
ernment’s objectives are really very
“doubtful—the way in which Govern.
ment is handling this affair. It has been
stated that no Indian producer has
‘come forward. I would like to know

AGRAHAYANA 9, 1902 (SAKA)
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. this from the hon. ‘Minister. er m

advancing only Rs, 3§ lakhs to-

Indian producer, whoever wants: "-'to -

produce a film, This is the encourage-
ment that the Government is giving.
In this long span of 20 or 30 years, we
have advanced a total amount, an ag-
gregate amount of only Rs. 3 crores to
the Indian producers. And here comes
a foreigner. There are many things
which ‘probe’ has writien in its article,
I would not go into details. Some-
body came from London and Atten-
borough tackled her and she tackled
somebody here, fhe powers that be. I
would not go into those things because
that is not my level of argument. This
Government has never advanced a
crore of rupees to our talented Indian
producers, but here, at g stretch, with-
in a short span, a twinkling of an eye,
you are giving Rs. 5 crores to Mr.
Attenborough. That is why people
are very much suspicious and they
think that there is something fishy
about it undue pressure has been ex-
ercised from some quariers of Govern-
ment, and that is why these things are
happening. From this viewpoint, I
would request Mr. Sathe to tell us as
to what will happen if the script dis-
torts the message of Mahatma Gandhi,
You are a co-producer with Mr. Atten-
borough. Are you going to ban the
picture thereafter after squandering
Rs. 5 crores as was done in the days
of Jawaharlal Nehru when he stated
that ‘this tottering old man is not my
Bapu’ and the film ‘Nine hours to
Rama’ was banned? From this view-
point, Government shall have to think,
not twice but a thousand times, before
proceeding with this ‘misadventure’—
I would not say ‘adventure’; it ig a
‘misadventure’.

Having said this, I would invite the
attention of the hon. Minister to the
opinions given in the press as well as
by personalities in public life like
Acharya Kripalani. I am not reading
them; they are galore, in hundreds. 1
think, our hon. Minister would kindly.
consider them in the interest of the
honour of the nation. Being an Indian
citizen, he is dutybound to see that the
name of the Father of our Nation is not
distorted; he is dutybound, as every
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Indian is, to see .. that, instead “of
_Mahatma Gandhi’s ﬂlm his caricature
is not hrousht qut betore the world.

. There is another damr -Atten-
borough is going to depict all the
-events that took place in the life of
‘Mahatma Gandhi~—most: of them.
. Pandit Jawaharlal -Nehru has stated
that no man can write the biography
- of Mahatma Gandhi unless he is as
big and as great as Mahatma Gandhi
himself. Pandit Jawaharlal Nehru was
a hundred per cent right when he ex-
pressed this opinion. But I learn that
Mr. Attenborough is going to depict
- the pictures of communal violence that
took place at the time the agitation
raised by Jinnaeh for Pakistan was going
on. 1 have my own grave apprehen-
sion on that. Those wounds should
not be opened up now, after so many
years, because they are very sentiment-
al and delicate things to which Govern-
ment shall have to apply their mind.
1f, Sir, only violence is shown in the
picture or, if somebody is shown put-
ting a dagger in the chest of somebody,
shouting some religious slogans, I think
that would create a bad impression.

We know the situalion that is there
in our country today. Even the slightest
excitement at the hands of some irres-
ponsible persons—political or otherwise
v—creates goondaism; that creates ten-
sion in our country. Take Moradabad,
Godhra gnd all these places. We know
what has happened there. At the
_siightest provocation, communal riots
take place in our country to-day. This
is a most unfortunate thing, It is an
utter failure of the Ggqvernment to
control these communal riots. That is
another thing. But Sir, Government
shouid also see to it and examine this
aspect also. Lastly, Sir, there are some
people in this country who have work-
ed with Mahatma "Gandhi; they have
followed his fooisteps; there are many
people who know all the details of
Mahatma Gandhi's life and his ideals
and, in their own way, they are try-
ing to follow bim; they are very much
sentimental about this. (Interruptions)
Dr. Subramaniam Swamy was not a

Gandhi (HAH: Dis.): s404
Gandhite but, after joining the Janata

Party, hé is. He was ‘appointed at

" 'Rajghat.
some who say that they are the thinkers

(Interruptions) .There tre

and they rightly think, It would be
wellnigh, impossible for a Iorei.:ner
depict truthfuily and au‘thentica;ly
about the lite and ideals of Mahatma
Gandhi to bring it ouf on the celluloid.
So, I fervently appeal to the hon. Minis.
ter he being a dynamic person and a
very good friend of mine not to allow
hims2lf to be drifted into these things.
I am very much surprised....(Inter-
ruptions).

MR. DEPUTY-SPEAKER: You ocan
win him over from your other argu-
ments.

SHRI RATANSINH RAJDA: Sir, it
is stated that after Independence with-
in a span of thirty-two or thirty.three
years or whatever it is, the present
Ministry is now the biggest ministry
with the ministeri:1 calibre etc. There
are some exceptions and in that excep-
tion I take Mr. Sathe and Shri Ven-
kataraman, our Finance Minister. When
I give him so much credit, Mr. Sathe
should do justice. (Interruptions) Qur
Finance Minister kanows his job well.
Whether you agree witlt the policy of
the government or not, that is a dif-
ferent thing. The other ministers .do
not have the ministerial calibre. Even
a joke they do not appreciate. The
other day, I told our Home Minister
that the police was taking the law in
their hands, his reply was that you
were complaining because when that
man becomes a policeman and when
we give the law book in his hands—the
Indian Penal Code and the Criminal
Procedure Code—he takes the law iato
his hands. That is how he replies. I
am sorry. Mr. Sathe, as I said, has
his competence. But, ] would request
him to think afresh and to think
thousand times before getting entangled
into this and I again demand that the
script, the budget and all the details—
I have demanded them before—should
be placed on the table of the House

_becauge, that must be _the property of

the House and this entlire Parliament

' should have the right to examine the
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this script and after séveral :people
who knew about Gandhiji’'s life from
all the gides of this- House -see that,
this should be allowed. There ' are
Gandhiang on all 'thé sides. That is
why I told you (Interruptions) . that
let us not be partisan. Mr. Desai is
here. Let us see that it is our un-
animous objective, (Interruptions) it
must be our unanimous objective.

sway faenay) waddY (gewE)
@i ¥ feaw aifwe sEfemen

Sir, with these words, I conclude.

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI VA.
SANT SATHE): Sir, I am thankful to
my friend, Mr. Rajda for bringing this
subject because I also fee! that on a
sensitive subject like this, we should
try to clear any doubts that may pre-
vail in the minds of the people or any
apprehensions that they may have and
share with them all the facts that could
. be shared most truthfully and freely.

Sir, I entirely agree that a subject

like the life of the TFather of the
. Nation cannot be treated lightly. No

one can ever think of treating it like
that. Sir, it is the strength of that
life and the theme “My life is my mes-
sage’’ which adds to that responsibility.

Unless the life of Mahatma Gandhi

can be depicted as truthfully as possi-

ble; &nd in the real spirit, of Gandhiji's
life, to serve ‘as' a message for the whole

Ammm 1002 (SAKA)

(HAH Du) ' '
world and the entire humanity,

- production on his life ag a film, orany

book on him, will not be wmthwhﬂa.
Therefore, let me at the outset say
this, that we have given deep thought
to all these matters which have been
raised by my hon. friend Mr. Rajda.
We applied our mind to all these as-
pects. There has been a history to this
whole project. It is not out of the
blue or suddenly that this has come
about. Mr. Richard Attenborough has
been at this idea for a long time., He
has been inspired by Motilal Kothari
nearly 20 years back. Since then he
has been studying this project and
trying to work on it. He was totally
attached to this concept, apart from
his agbility to do it. About his ability
even the best persons in this country
like Satyajit Ray have very high
opinion, his ability as a Director, as a
Producer, as an actor. Apart from his
sincerity of purpose, whait does he
think of Gandhiji? About this no less
a person than Pandit Jawaharlal
Nehru was deeply impressed. I can’t
do better than quote him on this sub-
ject. At that time Atal ji was a mem-
ber of the Rajya Sabha. This question
was raised in Rajya Sabha in 1963.
This we find in the proceedings of the
Rajya Sabha dated the 26th November
of that year. I would like to quote
from this. From this you will know
what Panditji thought of the whole pro-
ject. It will remove any misunder-
standings about ‘Nine Hours to Rama’;
these questions will get clarified....

PROF. MADHU DANDAVATE (Raja-
pur): Who raised the question?

SHRI VASANT SATHE: Shri
Krishng Chandra. This Question was,
No. 153.

I am quoting this:

“SHRI KRISHNA CHANDRA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to refer
to the reply given to Starred Ques-
tion No. 325 in the Rajya Sabha on
August 29, 1963 and state e

-(a) Whether G-ovemment havb
since recelyed the script of the
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- film on the life of Mnhntma

- Gandhi to be produced by a

BritisA film producer, Actor,
~ Richard Attenborough; '

(b) whether Cinegoers' Asso-
ciation of India and Indian Pic-
tures Producers’ Association had
written letters to him placing

certain conditions before final per-

- mission was accorded to its
shooting; and

(¢) if so, what were those con-
ditions?

" THE DEPUTY MINISTER IN
~ THE MINISTRY OF INFORMA-
" TION AND BROADCASTING):

- (SHRI SHAM NATH):

(a) No, Sir.

(b) and (c). The Cinegoers’
Association of India and the

Indian Motion Picture Producers’

Association have written letters
in this connection. The letter has
merely advised adequate precau-
tions being taken; the Cinegoers’
Association has suggested the
following conditions:

(i) The shooting script must
be passed by a Committee com-
prising the officials of the In-
formation and Broadcasting
Ministry, officials of the Indian
Motion Picture Producers’ As-
sociation and delegafes of the
Cinegoers’ Association of India.

(ii)) The shooting script
should also be cleared by the
Gandhi Smarak Nidhi.

(iii) A certain percentage of
the profits mutually agreed
upon between the Government
of India, the .producer con-
cerned and the Gandhi Smarak
Nidhi should be made over to
the Harijan Fund.

SHR] KRISHNA CHANDRA:

In view of the sad experience in
connection with the fllm ‘Nine
FHours to Rama’ why was it not

'NOVEMBER 25, 1980

Gauﬁm (HAH D“-) QEB

] thouahtﬁtornemnrywimmf; .
conditions? :

SHRI SATYA NARAYAN' _-
SINHA: Under the law we cannot

- fix any specifications or any con.

ditions for that. They are absolu-
tely free to do it. It is only
because they want certain facili-
ties from the Government that
they normally approach us. So
far as this person is concerned, we
have made enquiries from reliable
sources. He is a great admirer of
Gandhiji and he standg for all that
Gandhiji stood for.

SHRI KRISHNA CHANDRA:
When is the gcript likely to be
recejved?

SHRI SATYA NARAYAN
SINHA: Informally the gentle-
man happened to be here a few
days ago and he has handed over
a draft of the script to the Prime
Minister, just for his perusal and
comments.

SHRI BHUPESH GUPTA:
Mahatma Gandhi’s life is not any
proposition, like the life of any-
one. So, may I know in view of
the great significance of the matter
whether the Government have any
special ruleg as to when, how and
in what manner and by whom the
life of Gandhiji shall be screened,
instead of leaving it to the general
rules? The very fact that the
Prime Minister is looking into it
shows that there ig something
serious about this matter,

SHRI JAWAHARLAL NEHRU:

A few days ago, the script was
given to me—copy of it—and Mr.
Attenborough said that before he
submitted it formally to the Gov-
ernment, that is to say, to my
colleagues’ Ministry, he wanted
some reaction, if that was on the
right lines or if there was anything
wrong which had to be changed,
before he submitted the formal
script. I don't understand what
the hon, Member means when he
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-speaks of making special rules,
-umless it be that special atfention

‘has to be paid, and that, .of

-course, should be done.
SHR1 A. M. TARIQ: Sir, I re-

‘member in this session, when the.

‘question of the film ‘Nine hours
to Rama’ was raised, the hon,
Prime Minister gave a defence that
he was given a script of the film,
but when the film wag actually
produced it was not according to
that script. That was later on
accepted by the Prime Minister
So, I would like to know what
guarantee the Government of
India have that the film will be
produced according to the same
script that has been given to us...

“SHRI JAWAHARLAL NEHRU:
1 don't remember having given
any such information to this
House, that I had seen that
script. I have never seen that
script and I have not seen it
yet. 1 have seen it on the screen
which was shown to me. I pever
received the seript of it previously.

SHRI A. D. MANI: In view
of the great interest which foreign
countrieg have got in the life of
Gandhiji, will the Government of
India consider the proposal of
producing themselves a film on
the life of Gandhiji?

SHRI JAWAHARLAL NEHRU:
They may consider it, but I am
afraid it is too difficult a proposi-
tion for a Government depart-
ment to take up.

SHR1 BHUPESH GUPTA: May
I know—only because of Gandhiji
we are asking these questions—
why it should be difficult for the
Government to fhake special
arrangements for filming a life of
- Mahatma Gandhi, if the Govern-
- ment feels that such a thing should
. be done, and circulated all over
- the world? Would it not be a
- worthwhile undertaking from the
_ point of view of the whole country
so that the nation'’s full attentlon
is given to the matted ang the best

. Gandhi 410
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that we could produce is pro-
duced? - -

MR. CHAIRMAN: 1 think the
answer is there in the previous
reply of the Prime Minister just
given,

SHR; JAWAHARLAL NEHRU:
For the simple reason that the
Government is not fitted to do it.
They do not have the men, com-
petent men to do it. Ultimately,
all that the Government can do is
to engage somebody who is
supposed to be competent enough
to do. That 1s the only thing that
the Government can do0. In this
case, Mr. Attenborough came
about a year ago and from his
talk he seemed to be very
enthusiastic gnd, if I may use the
word, mentally equipped to under-
take this, and all we could tell him
was, if he did it, he should submit
the script and later on other
things, for us to consider. He
struck as being a good man for
this work. That is al] we could
do at that time”

Thig was, Sir, what was stated as
far back as 1963 by no less a person
thap Jawaharlal Nehru about this
film, about the proposal, about the
man, Richard Attenborcugh, anjg his
bona fides. After that, as Pandifji had
stated, the most escential thing wag to
get the script and see the script and
the seript must be seen by persons he
know Gandhiji, who understood
Gandhiji.

Sir, at first, ag I have said, Mr.
Richard Attenborough, has been at it
for a long time. He has not been
taking it lightly. He just did not reac
a book or a biography of Gandhiji and
saig “All right,” 1 will make a film
on it. No, he did not do it. He
decided to prepare a script. He
showed the script to Jawaharlal
Nehru. After that also, he kept it
asking people, preparing the cript, so

that it can pe ag truthful because he

himself felt dedicateg to the cause.

No man would take such long years to
work on a particular project. This
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goes to the credit of Attenborough and,
Sir, one of the first persons and it will
be agreeed by thig Flouse, one of the
most eminent persons, who knew
Gandhiji, who worked all her life with
Gandhiji was, Meera Behn, who was
Miss Madelene Slade earlier, who came
and became the disciple of Gandhiji’s
and associate all her life. It was that
lady who wag first consulted by
Richard Attenborough on the script.
Then, after the script was prepared,
he came here and the person in India
‘who have been consulted wers Prof.
Swaminathan, who has been editing
the works of Mahaima Gandhi’s life,
for example, the Publication Division's
80 Volume Complete Works. Then,
Shri B. R. Nanda, the famoug biogra-
pher and Gandhian scholar and last
but not the least in India that we know
of was Shri Radhakrishna, the Secre-
tary of the Gandhi Peace Foundation.

AN HON. MEMBER: Waat about

Acharya Kripalani?

SHR] VASANT SATHE: THave
patience, I do not consider myself
competent to speak on Mahatma
Gandhi at all. 1 have that much of
humility. No script in the world on
‘the life of anyone either Jesus Christ
or Lord Budha or Mahatma Gandhi
can ever be agreed to by all or every
cne in the country. This is not a
matter which you put to vote in the
Parliament or somewhere, You have
to accept it as a basis and the spirit
T will quote only a few sentences from
the script just at the beginning of this.
Now it is introduced, what is the
central theme in the mind of the
writer of the script or the maker of the
script? That will be clear from these
words. It says on page 1 like this:
“The camera is moving towards an
Indian city., We are High and Far
Away but it is not a vast panoramic
shot, the sccreen is small, the colours
muted.” You (Mr. Deputy Speaker)
are a man from the film world; you
know something about it; vou will
appreciate it. It further says, “On the
screen ‘thesé words appear: - -
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“No man’s life—much less the THee
of a man like Gand’m—can be
encompassed in one telling. ‘There
is no way of giving each year its
allotted time, of not omitting this
person, that important moment. What
can be done is to be faithful in
spirit to the record, and t¢ try to
find one's way to the heart of the
man,..."”

This ig how it begins. Let me gquote
after showing that screen of the
funeral procession. The scene is that
the “commentators from all over the
world are covering the ceremony, we
concentrate on one, let us say the most
distinguisheq American broadcaster of
the time, Edward R. Murrow, who
stands on ths makeshift platform, a
microphone in his hand, describing
the process as TECHNICIANS and
STAFF move quietly behind him.”
And these are his words:

“The object of this massive tribute
died as he had always lived—a
private man without wealth, withuut
property. without officia] title or
office.” Mahatma Gandhi wag not a
commander of great armies nor
ruler of vast lands, he could boast
no scientific achievements, no artistic
gift. Yet, men, governments and
dignitarieg from all over the world
have joined hands today to pay
homage to this little grown man in
the loincloth who led his country to
freedom.

Again the voice goes on. It further

says as follows:

‘“He was a man who made humility
and simple truth more powerful than
empires.” And Aibert Einstein added,
“Generations to come will scarce
believe that such a one as this
ever in flessh and blood walked
upon this earth”.. . but perhaps to
this ' man of peace, to this fighter who
fought without malice or falsehood
or hate, the tribute he would value
most has comne from General Douglas
MacArthur:” 'in these words:
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1t elvilization s ta survive, ‘the-

Genernl gaid, ‘all men cannot fail

to adopt Gandhi’s belief that the

use of force to resolve conflict is
not only wrong but -contains

within itself the germ of our own

self-destruction’.

Perhaps, for the rest of us, the
most satisfying comment on this
tragedy comes from the impudent
New York P.M. which today
wrote,—

“there js still hope for a world
that reacts as reverently as ours

has to the death of a man like
Gandhi.”

You see, this ig the spirit. Now, to say
that Attenborough, merely pecause he
is a foreigner that he would not under-
stand Gandhiji is to do injustice to him
and it will be unfair to him, and as
he said in one of his interviews:—-

‘Gandhiji cannot be a monopoly of
any nation or of any reople.

Gandhiji belongs to the whole world
and the whole humaunity.’

And now, Mr. Rajda shoulg be happy,
it is a tribute to India and Gandhiji
that here is a man from Britain who
wants to pay tribute to Gandhiji, take
his message and take jt al] over the
world. So, we should not look at it
from the angle of a foreigner or other-
wise. What is to be seen, and I
entirely agree with you, is the script,
the spirit of the script and ag I have
quoted to you will appreciate that if
this is the spirit in which Gandhiji is
going to be depicted, there can be no
message for the world better than this
on the life of Gandhiji—the way in
which he is trying to project it.

Now, therefore, if thig is agreed,
then comeg the question, what should
the Government have done? Why did
we feel attracted to this project? The
main reason was if a film like this is
to be shown from the practical angle
throughout the world, then as you
know, coming from Bombay in a fiim
the ‘mest important thing is whether
you thave the contacts ‘and rights of

Gmﬂ;ﬂx*)_‘
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distribution, Best films are’ made in
India. There are good directors and
good actors. But how many-6¢ these
films have been shown or circulated in
cinema houseg in the world. Becaus
the distributors don’t take it. Unless
the distributors who control the exhi-
bition, accept this film even a good a
film made would not be shown. And
therefore, the attractive part of this—
apart from the first, the first was the

merit—was, that Attenborough’s bona

fides are clear and the script. Once

that was cleareg thep the second and

more important, commercial, economic
aspect was how can this film be shown

throughout the world? If it is not

shown throughout the world, there is

no meaning, because it had no rele-

vance to India, as Gandhiji is quite

close to us and people know him very

well. There are no special attractions

for India for a Gandhi film. There-
fore, the attractions and relevance of

him to the world is there today more

than any other time. Therefore, we

were taking this aspect, and whan we

found that in thig production there is.
an involvement of a disiribution com-

pany, known ag LF.I.G.F.I. which has
British anq American collaboration, in
this LF.L.G.F.I. they have the distribu-

tion rights. Now, their involvement

is two-thirds of the finance. In this
entire project when we were told that
it is going to cost about 21 million

Dollars, out of which 14 to 15 million$

Dollars will be invested by this Com-
pany, that was the guarantee that they

wil] have a stake, they will have an

interest in seeing that money in

Dollars is recovered, from where will

they recover? As Rajda knows very

well, a producer, before he produces

a film contacts a distributor and

ensures that the gdistribution rights are

there so that he can at least recover

whatever he invests. Therefore, when

this was shown to us and we were

assured of the investment, then come

the question whether we should invest

or not.

SHR; RATANSINH RAJDA: How
much amount out of $ 14 nﬂlhon has
come?



SHRI VASANT SATHE: The
entire amount s guaranteed. The
whole amount is not to be spent right
now. .

Then came the question: what in-
terest do we have? You were right
- when you said that if something went
wrong in the production of the fiim—

although the script might be good, in

depiction, it is distorted_would we
have a voice? So that we should have
a voice in this, we made a proposal
that this must be a coproduction. It
was not so at the time of ‘Nine Hour
to Rama’. We ventured into this.

About the commercial part, so that
we may have a say in the production
as well as distribution, what has been
done? We are co-producers. Ag co-
producers, for India and the nearabout
territory we hold the copy-right.
Secondly. as far as the distribution is
concerned, the aggreement provides that
Indian partner ie., the NFDC, will
have the distribution rights for India
and the nearby territory right upto
Afghanistan and Malaysia and
Indonesia in the South East anq all the
socialist countries. In this way we are
ensuring an area where we have the
rupee deal on Government to Govern-
mental level and where we could dis-
tribute this filra and try to make good
our investment. But then this is not
enough. The concept is that the in-
vestment made by both these parties
ks pooled together and till both the
parties recover their investment fully
from the retuins, no profit will accrue
to anyone. So, the first condition is
that there must be complete recovery.
For example, hypothetically, if on the
rupee side, we are not able to recover
more than half of the investment, then
what will happen? Till the other half
is recovered from the dollar side, no
profits will accrue to anyone. When
this recovery ig complete, then from
the profis, the share will be pari passu
in the proportion that we invest. That
is the most fair thing that one could
think of. Therefore, all these con-
siderations have been borne in mind.

Why was NFDC not
before?

consulted

The spirit ig right. The

NFDC Board came into existence in
September. This decision was taken
in the Cabinet on 28th August. So,
we privately discussed with some of
the top producers in this country who
know the pusiness and who were con-
nected with the former Film Finance
Corporation. Therefore, that much
precaution we had taken. As soon as
the NFDC Boarq was formed, in the
very first meeting of the NFDC Board
this proposal was put to them. As you
have mentioned, 1 can be very honest
to you, some of them did express
apprehension, but when the matter
was clarified to them, they agreed
‘“yes, this appears to pe a very viable
proposition; we should go ahead”.

I may tell you, fortunately today
itself—it is a coincidence that your
question hag come—the Board was
meeting in Bombay and I have got in-
formation that the entire Board has
unanimously accepted and ratified the
agreement, the terms of which I have
just explained to you. We have learnt
our lessons from our earlier experie.
nces and all these precautions have
been taken.

I would only submit let ug go with
the spirit. As I said, Gandhiji is not
your or my property; he is relevant for
the whole world. And here is 3 man
who feels totally dedicated to him;
about that even his worst critics have
no doubt. Therefore, let ug not create
misunderstanding, let us nol create
misapprehension,

It was stated that through this film
probably we are going to boost the pre-
sent people in power. If that is what
you have in mind, let me tell you that
in this entire film Shrimati Indira
Gandhi ig not shown anywhere even
once. Therefore, why make such
allegations? Ofcourse, Pandit
Jawaharlal Nehru is there. Sardar
Vallabhbhai Patel is very much there.

SHRI RATANSINH RAJDA: TheYy
must be there.

SHRI VASANT SATHE: Therefore,
if you say these persons also should
not have been there, then that is 2
different thing. But if you have in
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mind some person whom you want to
be there, thig is a film on Mahatma
Gandhi and not on the persons whom
you would like to be included in the
film,

SHR] RATANSINH RAJDA: The
hon. Minister is distorting what I said.

SHRI VASANT SATHE: But you
made an imputation about the motive,
If there is an allegation that we want
to project the pecple in the present
Government in thig film, that is unfair.

SHR] RATANSINH RAJDA: I was
only referring to the apprehension
which Acharya Kripalani hag made
public.

SHRI VASANT SATHE: Acharya
Kripalani could also be wrong. He
may not be fully informed. Now that
I have clariiied all these facts here
today, if persons like you go and ex-
plain the position to the revered
Acharya Kripalani, the doubts that
he may have in his mind will be re-
moved and I am sure he will not have
any apprehensions.

PROF, MADHU DANDAVATE
(Rajapur): The scenario which you
have read out is a beautiful one.
Various quotations have been given,
But really the best quotation is by the
Negro leader who said that Gandhiji
turned the jail chains of this captors
into shining ornaments of martrydom.
There can be no helter praise,

SHR] VASANT SATHE: If they
have missed it, this an other tributes
could also be used. If there are any
suggestions to be made about the
making of thig film, if you find some-
thing which is not in keeping with it,
or something is missed, there is always
room for rectifying or improving it.
Here is a person who hag an open
mind, because he 1is interested in
depicting Gendhiji in his true spirit.
Therefore, you need not have any
apprehensions on any of the counts.

As far ag police protection ig con-
cerned, even for ordinary films police
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protection is given.  Apart from the
curiosity of the people, in this country
unfortunately everything is bging cen-
verted into a matter for opposition.
Even though my friend, Shri Rajda
did not mean it, there was a hint that
there will be 2 masg movement, a
threat of agitation ete. I would beg
of you not to bring Gandhiji into
this for Gandhiji’s sake. You can
stone, if you think fit, a car rally,
which also is a very bad thing to do.
No civilized persen should do this. We
are not people from the Stone Age to
do that. But if you do that, one could
understand it.

SHRI RATANSINH RAJDA : We
have not done it.

SHRI VASANT SATHE: Taank
you very muchn. But for Heaven’s
sake do not demonstrate before
the makers of this film, do not
try to show yourself in a poor light by
encouraging anyone to do this. This
will not be in keeping with the Indian
character and Indian ethos.

As far as sugar ig concerned, now
there is no control. Why are you
raising it again? Nobody asks for
10,000 Kgs. or anything. They can
get as much sugar as they want to
buy. Don’t try to bring it from the
sublime to the ridiculous. For
heaven’s sake, don't do it.

With these remarks, I think I have
clarified the position.

SHRI RATANSINH RAJDA: 1 have
one more clarification.

MR. DEPUTY-SPEAKER: Mr.
Rajda, according to the rules, you
have already got the clarification from
the Minister. There are four mcre
people. You cannot ask for any
clarification now. You can gel any
clarification if you want by meeting
him in hig room. Now, the rules will
not permit. Now, Mr. Virdhi Chander
Jain., -

SHRI RATANSINH RAJDA: What
are you going to do after the film is -
ready to find out that the film is...
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" MR. DEPUTY-SPEAKER: This

will not go on record. This is against

the rules.
' (Inerruptions) **

SHRI VASANT SATHE: I fold you,
we are the co-producers, we will see
the film at every stage, so also when
it is finally made. Why do you
presume that we do not do that?

(Interruptions)

MR. DEPUTY. SPEAKER: The
atmosphere is very good. Don’t point
out anything, (Intérruptions). Mr.
Jain, you can put only one question.
I will permit no speech. Only one
question you can put. (Interruptions).
Everybody should abide by the rules.
It you don’t abide by the rules, we
cannot conduct the business of the
House. 1t is not for you to dictate the
rules for me. You can put only one
question. I will not allow any dis-
cussion on the subject.

SHRI KAMALAPATI TRIPATHI
(Varanasi): It is only Half-an-Hour
idiscussion. But it has already taken
one hour and fifteen minutes. How
much time you are going to give?

MR. DEPUTY-SPEAKER: He can
put only one question. I will allow
no discusgion.

(Interruptions)

SHR] VIRDHI CHANDER JAIN: 1

will take only two or three minutes,
not more than that.

MR. DEPUTY-SPEAKER: it should
be in the form of a question,

welt wErew & oy oY srara frar @,

TR ¥ weeeww fear &1 v
fadtar wid Wt wgren iy ¥ g
AodF g TR fore & aR &
I W Fee fFr s WK
AT WY TT WY S, a1 qga WeeT
Wl WX § WERE TiRe
F FN g3 ¥ T F &, al
St Wt frggewEfom € & w @t
ST § s § f§ owide @)
FUY F g § T fore Y w1
WY wgT # ST AT &, ar wY

SHRI HARIKESH BAHADUR
(Gorakhpur): One who understands
Gandhiji and his values and ideals can
very well produce a film on him if he
has got such an idea to produce a
film. There are reasons to believe
that Mr. Attenborough can do this
work, as the hon. Minister has so well
explained. But the point is that the
the Government is going to spend
Rs. 5 croreg on this, May I know
whether five crore people in this
country will be able to under-
stand it because of the language prob-
lem? Was this considered when Yyou
decided to give this task to Mr. Atten-
borough?

1 would also like to know whether
the Government has received protests
from the Indian film makers against
this decision to participate in the pro-
duction of an Indo-British film on the
life of Gandhiji, and if so, the salient
points of the protest.

sff TRTaATC WRAT  (RAT)
USRS Y, WERAT AT FY H gE@
FTT FETEAR ARl wmar ar

TR A A g g AR A
**Not recorded. .

R TR TR W owe e

e
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T FEgar § & | & gt ¥
1 w, e fom wm oam
¥ fatw ¥ fowfeq & frar mar @
ar 7 | G0 TAGLAT AZE ST FT
for fpar @ L

MR. DEPUTY-SPEAKER: None of
those whom you have mentioned are
alive today.

SHRI RAMAVATAR SHASTRI:

They were alive when the earlier film
was being made, and he mentioned the
name of Pandit Nehru.

PROF. MADHU DANDAVATE:

Acharya Kripalani and Pyare Lal are

alive,

(HAH Dis.) 4“
wga T W § & gumw 8 wir e
aog & AW A 9§

MR. DEPUTY-SPEAKER: Are you
a Gandhian or a Marxian?

SHRI RAMAVATAR SHASTR]: I
am a Marxist, I am not a Gandhian,

2, ITTN TW WAY NI GTATHATS
faaeft wx vl & STFe wrEeT
T AR ¥ )

MR. DEPUTY-SPEAKER: You are
a Marxist and you are not a Gandhian.
Anyhow, you are interested in the film
on Gandhiji.

Y TRTFATT WA : 797 g a7 a9
efFm e Rrafmesrdn & faafadr
§ sarar sl € widr w of
feoey frm o qraT § 7 ag w=i W«
® & & I fevy foar o anfe
T St & wro-ary T ardr gfeat
# T G Y |

st faemast ayddt (a9qaE):

S FA FT A FM AR g1 & e

AR & - & oo § awrd gk &

s fg A aea T g
(Interruptions)

SHRI RAMAVATAR SHASTRI: I

am asking whether there igs any pos-

sibility of taking interview of Smt.
Indira Gandhi regarding this film.

ot AT qleata (gRAYR)
ST WEIRd, g I A § 5 o
wEl ¥ Ty St @) A der & W
T il S A wiawawar gw Wiy
ﬁﬂmalﬁ'wgﬁiﬁi@ qT
T quYT N uweftar W 4 o gw
W IRWAWA MG Sy v oy
WEIRAT T A7 oW wwi w § oov ud
WA TS Y W e



428 Fim on Mchatma ~ NOVEMBER 28, 1980

[ = fawre qreA]

T wfgw | 7 I o § e R
S SelY, AAETeR W gw AN SR
T O F g a7 9¥ T ¥, faQw F@w
gt aq W T 20 I Fr AW &
I HI OF AT F QT AR ST EFATE |
AR A &F AW F G AW QG &,
ifeg 3% a1y %A 21X TEAE,
I & gware qe N € @ | zafau
T W A Wk A S & ag g
2 fr T o7 & v wo-mee -
Y 1 TR AT Y I2W | @
% gaw g g B faRwt & sl
WEIEHT WMET & AT § IS WAd g
Tha & | g AW wdEdr wAeaw g
}, agi FAY WIS FT IGT 9T, qTATSH
frder Y & o | P ot T 59 Feew
FY NG Ao, IgT W ST
NI HfTEN, THA F} NG
oo, ga s ST S § W) w
sAst A or gEa §, AfeT zEd
Y S IE-WTE, SH% ST FT AR,
gfer & a1 7, W @ 99
%Y [ AT W@ B

qre St gIy T TAGr ar qE A
S & 7§ | T I A FY AR AR
& A Fgr & & A 2030
§ I dW w3 Tar far w9}, ..

sft xdea /13 : i A 3o A fear
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SHRI VASANT SATHE: Most of
the questions that have been raised
were, in fact, dealt with by me in
my detailed reply. But ] entirely agree
with my friend, Mr. Ram YVilas Pas-
wan, and Mr. Ramavatar Shastri that
adequate care...

MR. DEPUTY-SPEAKER: Mr. Hari-
kesh Bahadur also.
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SHRI VASANT SATHE: ... . and'Mr.

Harlkesh Bahadur; Shri Bamavatar
Shastri because he has. worked with
Gandhi, and Shri Harikesh
Bahadur and Shri Ram Vilas
Paswan because they bave
never seen him. From both these an-
gles, it is very important that adequate
care must be taken throughout  the
making of the film to see that it re-
fiects the life of Gandhi in its  true
spirit and conveys his real message.

As far as India is concerned, there
is going to be a Hindi version of this
film. Therefore, it will be available for
Indians. But, as I said initially, this is
an international film, mainly for the
audience outside the country, in the
world. If the film were not to be made
on Gandhi this time, people in India
would not be much losers. But be-
cause he has felt, and people outside
have been feeling, as 1 have quoted
from some of the references, that
Gandhi’s message is very relevant to-
day for the world, he is keen to pro-
duce this. In that spirit, therefore, it
will be there, and all care will be
taken, I can assure the hon. Members.
Very great names have been mentioned
like Acharya Vinobha Bhave and
others....

AN HON. MEMBER: Panditji also.

SHRI VASANT SATHE: ®Panditji
was associated with this; he was a
member of the Cabinet when this deci-
sion was taken.

PROF. MADHU DANDAVATE: Do
Something about the appearance of
Gandhi. The photo looks like that of
the Minister of Agriculture.

SHRI VASANT SATHE: 1 can as-
sure you that they will take that care;
that anxiety is there for the producer.

Now, a question was asked whether
Gandhiji, image as a fighter against
imperialism and as the champion of
the downtrodden, whether that right
image has been kept or not. I just
quote one of his.,

MR. memm A
Mnrxian question ! '
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Gandhi - ‘
_ (HAH Dis.) «‘ .'
BHRIVASANTSATHE. On page 73

of the script, this is what Gandhifl,

while addressing the Indiin National
Congress, says. He has quoted bhis
speech. This is what Gandhiji says:
Illiterate they may be, but they
are not blind. They see no reason
to give their loyalty to rich and
powerful men who simply want to
take over the role of the British in
the name of freedom,”

Continuing, he says :

“This Congress tells the world it
represents India. My brothers, India
is 700,000 villages....”

This was before Partition.

B et e ..not a few hundred
lawyers in Delhi and Bombay. Until
we stand in the flelds with the mil-
lions who toil each day under the
hot sun—we will not represent India-
nor will we ever be able to challenge
the British as one nation.”

It is such things from his lips which
are there throughout in this Film
which is the real message of the life
of Gandhiji. I am sure, Panditji might
recall the speech of Mahatma Gandhi
to the Indian National Congress.

PROF. MADHU DANDAVATE: He
did not want Partition. (Interruptions)

SHR]I VASANT SATHE: I am not
talking about partition.

So, Sir, I think I have done. I am
hopeful and confldent that all the Mem-
bers in this House including the Op-
position must have been satisfled that
their apprehensions however, remote,
have now been removed. .

I am sure there will be no opposi-
tion to this Film anywhere in the
country.

MR. DEPUTY-SPEAKER: The
House stands adjourned till 11 A.M. on
Monday the 1st December.

19.02 hrs.

The Lok Sabha then adjourned a:u _
Eleven of the Clock on Monday, De-
cember 1, 1980/Agrahayana 10, moa
(Saka) _ 7




